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CENTRAL AO"INISTIATlVE TRllUJIAL 
ALLAHABAD 8£1CH• ·ALLAHA~ADe 

Allaba~adl · Oated •th Dar 1t. A! .. tt 1999, ,.,, 
. ..., . •• I 

Cor .. a- Mei.'lft'ia ~.s. · oayal, '·"• 
j • 

' I 

. Hon1 bla ftr.s.K • • Aguwa1 • . J•"• 
• 

o,a, bbl/pl (Le14tn9 ,.,;> 
' 

I 
' Court 

Al.ang. ulth . o.a. 112/pp. 673/pl. t8z/91 to 695/gl 

· , Alpn .,, th o,A, 701/pi. !pHn.;.121/pp to ;,, 13•111. 
Al919 y•\h o.a. 111/11 !Qd O.A. 82tJ'' 

Vijai Prmkaah Pandey 
aan 1f Srl R.o. Pand,y 
r/o7b3/338 Pleerapur, Allahat.ad 

• 
poated ••. sr. O.vialonal Account• orr1c1,, 
'rovlncial Diuaion, 
P1atapgarh. • 

• • Applican*• 
Counsel for the a~plicanta- Sri R.Pe 1 S1ngn, Adv. 

• Ver au a 
• 

1,Union of ; India tbrougu the 

Secretary, Go~ern .. nt or, India, 
I Pliniatry · ot Finance, Neu. Oelh~, 

• • 

2.Camp,roller ' Auditor General, 
ot India• 10 Bahadur Shah Zarar ftarg, 
Nliu DeW. 

3, Ac~auntant Genera~ ii (~ E),u.P, 
Allahaba41, 

. 
4. Executiv• Engineer, Provieeion 

• 
Div1aian, P.~.o •. Pratapgarh, ,. 

• 

I 
I • • • • • Raapondenta. 

• 

Counael tor ~he reepondtntaa- Sri *-1\ Sthalekar Advt 
(Far Raapandenta Ma.1 ta 3 J and 

I 
O,A.672/Y9 . 

a.o. ft1ahr l aged 

aon or lale Sri 

I 

' Srl K.P. Singh, Adv. 
(Far RaapDndtn~ · •a,4). r • . 

I 

about •·1 Y••ra 
v 

Si ta Ru "1 ahr a• 
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.... 1d-~ fll • 
Allalla1tat1 .. I • • . / Appllo ... t. 
CGURaal. r-. the appUcanti, 5ri 

~ 1 Sri 
A.v •. sr1~ .. tava Adv. 
R.P. , Singh; Adv. 

"'. .... 
. I .. 

1 • . Unien of l~d1a. '-llza&&gh \h• 
Saczatarv. Govern•••~ . or India, 
ftinlabJ ol Finaaca~ . l•w DsltaJ.• 

2. C•pbatie• l Auditor Ganu•l, 

1u BahallYr . Shea zat u "ug, 
law D•u.i• 

3. Accnootmnt ;.,..:cal. 11 (A+E) 

u.P. All9hab-.S• 

•• The Exac~tive EngineeJ, 
l~ri1at1on Oiviaion-1 1 

Allabab.,.. 

I 

I 
I 
I 

I 
' or India, 

I 
I 
I 

• 

' 

.. . • . Reapandenta. 

Co ..... 1. r~ tt. RaapG11deftta1-Sri Amit · Sthaleker Adv. 
. (ror R9epandan~ No.1,2 '3) 

Sri . K.P• Sinth Adv. 
(for •••~ond .. t . Np.•) 

O,A,ta73,/9? 

R.s • . "6anra aan ot ~i J.P. IU.•ra 
aged about. •9 Y••sa, 
r/o 23/47/14~, Sneo Magar, 

• 

Allanpur, All•habad• ·u. p:raaaf't 
poatad •• .s:r. o.l.viaianal Accauntaat,

1 

Provincia~ Oivlaion, Varan~, 
~ 

• ., Applicant. 

Counaal. for t.ha applicant& Sl'i R.P. SinQb. , Ad,. 

v ... .,,. 
1• Uniori ot lndla. througb the 

Secretary.. Govarnaant or . Indl•, 
"1niatry or finanaa, . lau, Delh1 • . 

2, Co•ptro.1l.er lAuditor li•M-aal,ot 'lndl,, 
10-Baha~Shah Zafar "ug• New D•Ani • 

3. Accountant General 11 (AIE) U1P• 
Allahabad. 

4. Executive Engineer 
' Provincial 01v1aion, P.1.1.0. Varanaai 

' 

I ,... 
r , 

·i : 
• ~ 
6 

l 1 
' I ' : • 
I I 

1 I 
I 
I 

•• I 

• t 
• 

I 

ll 
I ,, 
r. 
i. 
t 

I 

Counael jror the 
i I • • .Re•Pondent 

r!•~oncteatas-sr~~t Sthaleka~ Adv. 
(for re•plndant. No.1 to J)& 
Sr• K.P.Singh Adv tor I'••·•> 

1. • • 

-
• , I" •. - J ... • ,· • • ·- - ~ 1 -

I .... ! J .. __ - :-y .,,., - . -----· -- - .... 
• • • • 
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~3-

- - ~-

Rajeav ku.-r sonkar 
aon of Sri Har1 Lal Sankar, 

89 Kala- danda, 
Allahab•cl• 

\ 

, 

, 

• 
Counaal to~ t.ha. apt;,J!cMtJ• Sri 

• 

I • 
! 

I I 
I 

I J 

• :9 A.,plican-.. 

K.s., Ratbora, Adw, 

3. Superintendent Engineer or or Murks. 
flood work Oiv.ilion, Gonda. 

• •• . ReepDndenta. 

Counael ror ~he reapondenta&- Sri Aait Sthalekar Adv. 
(for Reapondent No.i to 3) 

Sri K.P. Singh Adv. 
(far Reapondanl No.4) 

O,A,b83{99 
' 

Girija Pat! Snukla aged 47 yeaia 
eon or sri . Triyugi Narain Shukla, 
reeidant or Babina R .. d, Niy•••t Chak 1 

Gorakhpur and poeted •• Divleianal Accounta otricar, 
Gr•d•-1• in the office or the Superintending 
or IJOrka (8.) f 
Cona\.ntctlon Oivaion, P.M.D. 
Gorakhpur. 

• • Applicant. 

Counael tor the .applicant&- Sri R.P. Singh, Adv. 

Varaue 

1. Union of India through . ~• 

Secretary,· Govarn .. nt or lndi:a, 
Mniatry of finance• New. De-~ • 

2. The Ca.ptroller & Auditor Genera~, 
or India, 10- Banadur Shah Zatar "arg, 
New Delh~. 

3. Accoun~ant . Ganeral II (IYiE) U.P. 
Allahabad. 

I 

Tne SUperintenoant ar ~rka, 
Te•~· ~1v1aion (M.H.) Cona,ructlon 

I 
Contd. • •• 

• • 

. 
.• ' I 

l 

' ...... ~' 

f t" 

1 ~ ,. 
'f 
'i I. 
I • 

\I 
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' ' I 
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I 

P.w.o. G rakhpur. I l 

• • R••.-ondenQ. I . 
I 

Counsel... tor tne Rea.,ondentas-Sri Alli t Sthalekar Adv. 
· , (For R••pDndant Na.1 to 3) 

I 
Sri K.P. Singh, Adv. 
(For Raapondent No.4) 

~ ' 
s.G. Pathak 1 aged ab~ .39 year•, 
aon at Sri R.N. Pathak, r.aident of 
llJ/3Pulled Hauaing Sch•••, 
Narandra Nagar, Tanr1 Garhwal, preaant 
po.tad aa Oiviaional Accounta Otfiyer II 
Office ot Exacut~v• Engineer, 
Conatruction Diviaion. Narandra Naga,, 
Tehri Garhwa~, 

• • • Applicant. 

Counaal tor the applicaJ1t a ~i. Rit.,P...; Singh, Adv. 

Var au a 

1. Union ot India througn ~ne 
Secre~ary Govern•ant or India, 
Pliniatry or Fin•ce, New D•lh,t.. 

2· Co•ptroller ' Auditor General, 
or India, 10- Bahadur Shah Zatar Plarg, 
New D•lhi. 

3. jccountarit General 11 (A&E) U.P., 
Allahabad. 

4. Executive Engineer, Conatruction 
01viaion,_Narendra Nagar, 
Tehrigarhwal, 

• •• Reapondanta. 
Counsel tor the raapoadentaaSri Allit Sthalekar(Adv.) 

(For Reapondanta 1 to 3) 

Sri K.P. Singh Adv. 
(For Ra•~dll•nt No.4) 

O.A. 685(99 

Pra•od Kuaar Plani Tripathi aged about 39 yaa,a 
aonuf late Sri Awadhaah ftani Tripathi, r/o Aahak 
Colony, Be•aratpur Gorakhpu~. 

Nager 
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I 
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• •• Applicant. t 
I 

~ Counaol rar the aµplicanta sri R.P. Singh• Adv• 

Vera1,1a 

' 
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1 • . Un~op of India through the Secretary 
' . 

Govern•ent or India, ~ini•try or Finance, 
I 

Neu Oelh~. 

2. Coaptrall~r l Auditor Genaral,af 
10·B•hadur Shah. Zafar Plar.g, 
...... 0•14'1. 

' • 

-3. Accountant · General 11 (A &E) 
• 

U.P. A•lanabad. · 

•• Tne Executive Engineer, 
La~hu . Sinchal Khande 
Gorakhpu,. 

India, 

I 
I 
I 
I 

' l 

J I 
I 

J 
I 

' 

I 

Counsel tor tha, Reapondantaa- Sri Aa~t. Sthalekar Adv. 
(For raapondant No.1 to. 3) 
Sri K.P. Singh, Adv. 
(For Respondent Na.4) 

D.A. 68b/99 

Ram Ka•al Singh eon or 5ri Ram Subhag 1Singh, 
Resident of 739-H Old Poat Oftice, 
Civil Linea, Baati. 
at present pasted in Construction On.I 
P.a.r.o., BeatJ. 

• • • Appl1can t. 
Cauna•l tor ~ha applicant: Sri R.P. Singh, Adv • 

• Ver•u• 

1. Union ot India, througb the Secretary, 
-Gouarnment. or India, Ministry of Finaic a 

New Oelh~. 

2. Comptroller & Auditor General of India, 
10- Bahadur Snah Zafar Marg, 
New Delni. 

3. Accountant Gen•ral 11 (A &. E) 
Uttar Pradesh, Allahabad. 

4. The Execu~ive Eng1naar, 
Construction• ·Oiviaion-1, 
P.u.o. east~. 

• •• R•ePOftd•nta • 
reapondentai-Sri A•it Sthalekar(Adv) 

(for RaapOlldent No.1 to 3) 

I 

\ , 
' . 
• • • ·l 

~ , . 
' 

I 

I • 

' 1 

~Counsel for the 

Sri •.P. Singh Adv. -
(for Raapondant No.4) 

Contd •• . • 6 • 

•• -

) 

J 

I 

I 

J , 
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: . . 
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• 

1, 
I 

O,A, 6.87/99 ' ~ 

K.c. Shar•• aged about. 51 year• 
eon or Sri(Lata) Sharda Praa•d Snaraa, 
reaident. ar 513 Nirala Hagar 
Rae Bar~lly at pr•aan\ paated a• Sllnior D1v1aiPn 
Accaunta Jl!,fic•r • . Snarda. Sahayak Khand 41 Rae Bara1lly 

• ' I , •• Ap..,Ucana., 
I 

Couneal rar the •l'Plicant1- Sri ReP4 Singh, Adv, . 

Vereya 

1. Union or India through tha . Sacr•~41'Y 
Govern•ent of India, "1n1atrr of flnanca, 
Nau O•l~. 

2 .. Cu•ptroller ' Audit.or Ganaral,or lndi,, 
10 Banadur Snah Zafar Plarg, 
Nev Oa lhf. 

3, Accountant General 11 (A l: E) U. P. 
Allahabad. 

4, Executive EngAneai, 
Sharda Sahayak . Khand41, 
Rae Barai lly • 

' •• . • Raspondanta. 

Counael tor the Raapondant.a&•Sri Aait Sthalakar,Adv. 
(for R•a~Dndent Nu.1 to 3) 
Sri K.P. Singh, Adv. 
(for Raapondent No,4} 

O,A, o88/p9 

Suraah Datt Pandey aged about 52 yeara 
aon -of late Sri Ch•ndra Snekh&r Pandey, r/o Village 
Paran Jot P,u. Planganj,, SUltanpur at praaant 
poatad i• th• otf ica of the Execut.ive Eng•naer, 
Conat~ction Diviaion-2, . SUlt.anpu~. 

• ,Applicant, 
Counael far the Applicanti Sri R,P, Singh, Adv, 

Var au a 
1, Union ot India througn ~he 

India, "iniatry of Finance, 
Secretary, Govarnaant or 
New Delhi., 

2. Co•ptroller l Auditor General or India, . 

10- Bahadur Shah Zafar ~arg,. NeM D•lh~. 

3. Acfountant General, 11, U.P~ (A_& E) 
Allahabad. 

~ 4. Executive Engineer, Construct.ion Oiviaion-2 
Sultanpur. 

•. , R•epondani.a. 
Counsel tor tna reepondanta:• Sri Amit Stnalekar Adv. 

(For Reaµondant No,1 to 3J 
Sri K.P. Singh Adv, 

... 
•• 

.. 

~ • ' , I 

. . 
! . 

I 
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I 

I 

-

' 

-.. 
' 
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O,A.i89/99 

· K~iahna Narain Tandon aged about 56- ~eara 

aoner 5ri . Juval Kiahore Tandon, 
r/o ?Bu Janak Puri, . B•~•illy, 
Poeted aa Senior Olvialonal Accounta orrlcar, 
orrtc~ot the Exeautiva Engineer, Rural Engineering, 

· Oivi aia,., Basaillf. 
, .. • Applicant. 

• I 
Counaal ror · tha applica(lt:. Sri R.P. Singh, Adv. 

Vel'a,a 

1. Union or India• ~hrough the Seczat~y 

Government or India• "1n1atry or financ•• 
New D•lni. 

2. Coaptroller l Auditur Ganeral of Jndi•, 
10• Bahadur Snah Zatar l'larg, Naw. Deln.l. 

3. Accuuntant General 11 (A A E) U.P. 
Allahabad. 

••Executive Engineer, Rural. Eng1neer1n~, 

Oivieion• Bareilly. 

' 

• • • Reapandanta. 
Counsel for thereapondental• Sri Aait Sthalek·ar, Adv. 

(For•raapandent No •. 1 ta 3) 
Sri K.P. Siagh Adv. 
(For Reapondenl No.4) 

O,A.b90/99 

R.K. Pand1t .aged about .49 y .. ra 
aonor late Sri Raa Oeo Pandit, r/o . "onaddipur 
(n••r Gurdwara) Gorakhpur at pre .. nt poatad aa 

• 

D~viaional Account& orricar I, In the otfice or 
Executive 
Goraknpu~. 

Enginaar, Provincial Oiv1a1on, P.w.o. 

• • Applicant. 
Counae~ tor the applicanti- 5r1 R.P. Singh, Adv • 

• 

\laraua 

1. Union or India through. the S,cretary,. Pliniatrr or 
Fin.nee, New Oelni. 

2. Coaptroller . l Auditor General of . India, 
10• Banadur Sn•h Zafar "•rg, New O•ln~. 

3. Deputy Acc~ntant General lit U.P. (A & E) 
Allahabad. 

4. Executive Engineer, Provincial Division, 
P.u.o. ,Gorakhpuf • 

. • • • Re spo nden ta. 
Counsel tar the Raapondentas- Sri Aa1t Sthalakar Adv. 

(ror Respondent No.f to 3) 

Sri K.P.Singh, Adv. 
(For Reapondant No.4) 

• 

• 

I 

I I 

• 
' 
I 
I 
'l 

) .. 
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O,A, 191/99 

s.PI. Ali Sabir,.. aon or. late 5ri Haidar Abbaa, 
realdent or 118/24 Raid Gate Hotel Lane~ Golaganj, 
Lucknow, at preaen~ working •• Divlaianal Accaunta 
or;lcer G~ade•lt . Bu~lding OJ.viaian-I P.~.o. 

I 
Plahatlla Gandhi Plarg, , Luckn•~· . ~ . 

• ~ .Applicant. 

couneel. ror the . App.U.cantaSri R.P, Singo, Adv. 

Ver8"a 

1. Union or India, through. the Secretary, 
l'liniatry ar Fintn ce, Govt, or India, , New Delhi. 

21 Co•ptroller' Auditor . General ar lndi~, 
10- B•hadur . snah Zafar "•rg, New Delhi. 

3. Accountant General-II (A ' E) 
Uttar Pradeah 1 Allahabad, 

4, Executive Engineer, Building Diviaion, 

P.u.o. l'l~hat•a Gandhi Plarg, Lucknow. 

Cauneel rar the 

O.A,692/¥9 

• • .Reapondenta. 
R•aPondenta:-sri . Amit Sth•lekar, Adv. 

(For Raa..,ond•n~ No.1 to 3) 
Sri K.P. Singn, Adv. 
(For reaPoAdant No.4) 

Dnar .. Pal Singh, aon. at Sri Sher Sing~, 
R/O 123 Chutkuwala, Oiatt. Dehradun, 
at preaant working aa Div~aional . Accoun.ta Ofticar, 
Gr•d•~l, N.nor . Irrigation Di·v~aion, P8'ilri Garhwal, 

• •• Apl'llcant. 
Counael for the A..,pl1cant1- Sri R.P. Singn1 Ady. 

Veraua 

1.Union or India, through the Secretary 1 ~1niatry pf 
Finance, Govt.or India, N•M D•lni. 

2. Comptroller ' Auditor General or India, 
10~ Bahadur Snah Zafar ftarg, . New D•lnl. 

3. Accountant General 11 (A &E) 
U.P. Allahabad. 

4. Th• Execu.Uve Engineer, Plinor Irrigation Diviaion, 

Paurl Garhwal. 

,l Counaal , for tho Roepandontoc-

~ •• Raapandenta. 
Sri Allit Sthalakar, Adv. 
(~or Reap. 1 to 3) 

Sri K.P. Singh, Adv. 
{for raap. Na.4) 

i 
I 
' ' 

• 

... _ 

.. 

• 

, 
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I 

I 
I 

• I 

/ . . . 

• 

' I 
I 
I 

I 
' D,A, 

I 

Lok- Nath Snukla aged about 48 years 
aon or late Sri s.N. Snuk.la, r/o C-105 Rail Nagar, Jail 

Road, Lucknow. Presently ~oatad •a Oiviaional Account• 
Officer Gr.I in ~he orrica or tha Exacu\iva Eng. 1 

~ Conetruction Oivieion, P.w.o. Lucknow. 
· • • , ,Appllc•n~ • 

• Counsel for the aµpllcant i Sri R,P. Singh, Adv, 
• 

Var au a 

1. Union or India, through the .Secretary, 

l'linistry or finance, New D•lhi. 

2. Comptroller & Audi~ur General or Inctia, 
1u- Bahadur Shah Zatar Road, New Oelni. 

3. Deputy Accountant General II, (A & E) 
U.P. Allahabad, 

4, ~'~ Executive Engineer, Construction Diviaion, 
P.\J,O. Lucknow, 

• • • Respondents. 
Counsel tor tha raapondanta:- Sri Amit Sthalekar, Adv. 

(for Raap, No,1 to 3) 
Sri K.P. Siogh,Adv, 
(For Raap. No, 4J 

O,A.694/99 

• 

• 

' 

f 

P.K. Pathak aged about 44 yeara at preaant posted ( 
Oiviaional Accounts Officer Grade 1 1 in \ha 
Office or the Executive Engineer, Conetruc~ion 

Division No.4. SUltanpur. 
• , ,Applicant, 

Ver au a 

1. Union of India through the Sauretary Govt.or India 

l'liniatry of finenc• New Delhi. 

2. Comptruller & Auditor General of India, 

10-Bahadur Shah zarar l'larg, New Oelni. 

3. Accountant Gen•ral II, U, P. (A I £ ) 

Allahabad, 

4. Executive Engineer, Construction Division Na,4, 

Sultanpur, 

••• Raspondante, 
~Counsel tor tho R•eponUantei-Sri Alllit Sthalakar, Adv, 

( For Raap 1 to 3) 

Sri K.P. Singh Adv. 
{for Reep, No.4) 

) 
.. " 



, 

• 

. . 

l 
I 

I 
l 

I 
O, A, 695/29 

I 

Arun Ku•ar Srivaatava eon ot Sr~Saraawati . Praaad 
Srivaatava r/o SIK/2 Sarvodaya Nager, Allahpu~, 

• 

preaently poated at Rural EnQJ,neerino Sarvicaa Oivia~on 
ratehpur, 

~ 

• Ver.au a 
" 1. Union or India throug~ Comptroller and Auditor 

General ot India, 10• Banadur Sh•h Zatar r.atg, 
New Delhi• 

2. Accountant General (A & E) U.P. Allanabad. 

3. DAG Wmrka, orrice of Accountant General (A & E) II 
U.P. Allahabad. 

4. Executive Engineer Rural Engineering Servicea, 
Division fatehpuf • 

• • Re apondanta. 

Counsel for the Reapondents- Sri Amit Stha~ekar, Adv. 
(For Raap. 1 to 3 ) 

Sri K,P. Singh Adv. 
(ror Rae. No,4) 

0,A, 7U1/99 

Uttam Singh aged about 48 years aonof Sri Umda Singh 
r/o 548 Nai Baati Snikohabad. Firozabad posted aa 
Divisional Accounts Officer Grade I, Ofrice or the 

I 

Executive Engineer, Minor Irrigation Division, Firozabad. 
• • Applicant, 

Counsel ror the applicants-Sri R.P. Singhj Adv. 

Ver st.is 

1. Union of India through the Secretary, l"liniatry of 
finance, New Oalhi. 

2. Comptroller & Auditor General of India, 
10- Bahadur Shah Zafar Marg, New Oal11i. 

3. Oeputy Accountant General II ( A & E) 
U.P. Allah.abad. 

4. Executive Engineer, Minor Irrigation Division, 
rirozabad. 

• • • Reapondente, 
Counael for the respondentss-Sri Amit Sthalekar, Adv, 

(ror Ree. 1 to 3) 

.. 

Sri K.P. Singh' Adv. 
(rur . Raa. No.4J 

\ 

. . 

{ 

\..... 

I 
I 

.. 

• 

• 
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O,A,. 709/?9 

Vlndhya Vae1ni Yadav a/o Sri Raa Kewal Yadav, 
Village Rewana Poat Sldhaui,., Olatt. Gorakhpuf'• 

• , Peti Uauer, 
Coun•l tor the Petitioners- Sri B.N. Singh, Adv • 

•• 

V•raua 

1, Union or India through.Comptroller I Auditor General 
at India, New D•lJal. 

, 
2e Cu•ptrollar and Auditor General or Indiay 

10- Bahadur Shah Zarar Marg, New Delhi, 

3. The Accountant General ( A & E) II, 
U,P. Allahabad 

4. Tna Deputy Awcountant General ( ~orka) 
the Orfice or th• Accountant General (A & E)-!l, 
U.P.Civ.1 Linea, Allahabad. 

Counaal tor the Reapondenta&• 

O,A, 727/99 

• • Reapondante, 
SriAaati Sthalakar,Adv. 
(ior Res~. No,1 ta. 3) 
Sri K.P. Singh, Adv. 

SUrya Nath Singh aged about 48 years aonor Sri Udai 
' Bhan Singh raaid•nt of Baker Ko, Poat Office Ahraula 

(Chhinanuna) Azam~arh, poet•d aa Divisional Accounts 
Otficar Grade-I, Office of Executive Eng~near, 
laghu Sinchai Khand, Ba~raich 

, , • Applicant. 

Counsel rar· the Applicant:- Sri R,P, Singn, Adv. 

Var au a 
• 

1, Union of India through the Secretary Ministry ot 
finance, New Oelui. 

2. CD•ptroiler & Auditor General or India, 
10- Banadur Shah Zafar ~arg, New Oalni. 

3. D•~uty Accountant General 11 ' A & E) 
U,P. Allahabad 

4, Exedutive Engin•ar, Laghu Sinchai Khand, 

Bahraieh. 
, • , R•apondanta. 

Counsel torthe Reeponden,s& Sri Amit Stnalekar, Adv. 
\.. (ror Reep. 1 '-D 3 ) , 
~ Sri K.P. Singh, Adv. 

(For Raap. No.4). 

• 

• 

• 

) 

I 
' 
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0,A, 728/29 

-. ---

Babu Ra• •g•d about 49 yeara aon or Sri Vijay Singh 
realdent or 38/39-J• Gopalpura, Agra at preae~t 
poated ea Sr. Dlvlaional. Accounta Ottlcer in the 
ortic• or Executive Eng~neer, . Provlncial Diviaion, 
P.1.1.0. Agra. 

• • . • AppUcan~ • 
• 

Counsel ror ~he Applicant 51'1 R.P. Singh, Adv. 

Ver au a 
1. Union or India through tha Saaretary, Pllniatry or 

Finance, New Delhi. 

2. Comptroller ' Auditor General or India, 
10- Bahadur Shah Zafar "•rg, New Delni. 

3. Deputy Accountant General 11, U.P. 
( A ' E) Allahabad. 

•• Executive Engineer, Provincial Division, ~.~.D. 
Agra. 

• • • RaaPondan~a. 

Cuunaal tor the ReapondantaS• Sri Amit Sthalekar, Adv, 
(ror Raap. No.1 to. 3) 

O,A, 729/99 

Sri K.P. Singh, Adv. 
(ror Rea. No. 4J. 

"·~• Shar•a aged about 49 yaara eon ot Sri Banaraai Dae 
Resident ot Ouar• Niwas, Karbal• Road, Nai Baati, 
Bijnore, present poatad •• Sr, Diviaional Accounts 
Officer, in the otrica Of the Execu~ive Engineer, 
Construction Division, P.y,o. Dhampur, Bijnora 

• 

••• Applicant, 
Counsel tor the applicant : sr~ R.P, Singh, Adv, 

Versus 
1. Union or India through Secretary, ~iniatry of 

r~n&\ca, New Delhi. 

2 • . Comptrollar & Auditor General or IncAa, 
10- Bahadur Shan zatar ~arg, New Delhi. 

3. Da~uty Accountant General -II (A & E) 
U.P. Allahabad. 

4. Tha Executive Engineer, Conatruction Diviaion, 
P.u.o. Ohampur , Bijnor,. 

• • • 
Counsel tor the Reapondantas- sri Amit Sthalakar, ~v. 

(for Reap. No.1 to 3 ) 
Srl K.P. Singh, Adv. 
(ror rea. No.4} 

• 

} .. 

( 
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O,A, 130/99 

Sri Narain Ral . aged about 48 yeara eon or Late Sri "•ngla 
Pd. Ral, resident or ~•tad aa. Divieional Accounts 
Ottlcer Grade II, in the Office of the Executive 
Enginaer, . Plinor Irrigation Div1a1an, Ballia 

• 

. ' •. , .Applicant. 
• 

Counsel tor the Applicar\tl Sri R,P .. Singh, Adv. 

Vere-.. a 

1, Union of India through the Sacratary ~1niatry of 
Finance; New Delhi. 

2,Comptrollar ' Auditor General or India, 
10• Bahadur Shah Zafar ftarg, New D•lhi, 

3e Da~uty Accountant General • 11 ( A & E) 

I 

I 

I• 

u.P. Allahabad, I 

4. The E>eacut.ive Engineer, Minor Irrigation 01v1aion, 
Balli a. 

• • Reapondenta. 
Counsel tor the Raapondantaa- Sri AMit S th a laker, 

O,A, 131/99 

Sri K,P, Singh, Adv, 
(r or Rea, Ro. 4) 

Monan Ram Tamta aged about 4~ years sun or Sri Kiahan Ram 
Tamta, R/O Uilla~e Lov, P,O, Lov Diett, Bageehwar, posted 
in the Office of Executive Engineer, Temporary D1v1 al.on, 
P.Y.D. Nainital as Divisional Accounts Dfti~•r Grade-I, 

• .. • • Applicant. 
Counsel tor the Aµplicant:- Sri R.~. Singh, Adv, 

Uarsua 

1, Union or India, through tha Secretary Ministry of 
finance New Delhi, 

2. Comptroller & Auditor General of India, 
10- Bahadur Shah Zarar ~arg, New Dalni, 

31 Oa.,ut.Y Accountant General-II ( A & E) 
U,P. Allahabad, 

4. The Executive Enginea~, 
Temporary Division, P.~.o. Bhawali, Nainital. 

• • • Raspondanta, 
Counsel rortha Reapondantal• Sri Alll~t Sthalakar, Adv, 

Sri K,P, Singh, Adv. 

" 

I· 

I 

• 
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O,A, 732/99 

Daya Ram Singh aged about 53 years eon ot Sri Hardeo Sing~ 
resident or .Care 
Najibabad, Adarah 
of the Executive 
P.w.o •. Na~ibabad, 
Grade-II. • 

Sri o.P. Singh, lane No, 11, 
Negar, Binjora, posted in th• office 
Endmaar; , Conetruction Oiviaion, 
Bidnora as Diviaional Accounts Off icar 
~ 

- .. .. ,Applicante, 
Counsel for the Applicant~- ; Sri R.P. Singh, Adv, 

Ver•ti1• 

1. Union of India through the . Secrat.ary, rlinistry or ~ka 
Finance, . New Delhi. 

2.. Comptroller & Auditor General or India, 
10- B~1adur Shah Zafar Marg, New Delhi, 

3. Deputy Accountant General, 11 ( A & E) 
U.P. AllahabaP. 

4. Executive Eng1neer; Construction, Construction 
Division, P9w,o. Bijnora, 

• • , Respondente, 
Counsel fo~ the Reapondentsa-sri Amit Sthalekar,Adv. 

Sri K.P. Singh, Ad¥• 

O,A, 733/99 

Ram Baudh son of Sri l"l.o. Baudh, aged about 41 years l 
resident of 8b-E/3, Dabauli II, Ratanlal Nagar, ( 
Kanpur at . present posted as Divisional Accounts Officer-II 
in the office of the Executive Enginaer, construction, 
Oiviaion, Kannauj , 

, , • Applicant, 
Sri R.P.Singh, Adv, Counsel for the ap~licant, 

Versus 

1, Union of India through the Secretary, M1nietry of 
finance. New Delhi. 

2. Comptroller & Auditor General of India, 
10- Behadur 5nah Zatar Marg, New Delhi. 

3. Deputy Accountant General 11 ( A & ~) 
U.P. Allauabed, 

4. Executive Engines~, 
ConatructionDivieion , Kannauj, 

••• Rea~ondents. 
Counsel tor the reapondentas- Sri . Amit . Sthalekar, Adv. 

Sri K9P, Singh, Ad~, 

~\ .. 

\ 

\ " 

) 
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0 ,.A, 134{99 

i 
I 
! 
' I 

.. , 
• 

Sri Prabhu Dayal Meena, Divisional Accountant 
eon or Sri Ratan Lal, Poated under Ad•inietrative 
Control and management or the Ac~ountant General u,p, 
In the otfica of ~he Executive Engineer, Lower Mot 

, Branch On, Ganga Canal; · Near Collectorate• Agra Road, 
"•thur• (u,p.) \ . 
Per••nent Hoae addrae•J Village ~una . Pura• Post- Kot, 
Oiatt. Dauea (Rajaathan). 

, Applicant, • • 
Counaal tor the applicant:- Sri Rakeah Var••• Adv, 

. 
Varsua 

1. The . Co•ptrollar & Auditor General of India, N~w 
Delhi. 

2. The Accountant Ganera1~11, (A & E), Uttar Prade~h, 
All~habad, u,P, 

3, The Executive Engineer, Lower Mot Branch On. Ganga 

Canal, Near Collactorate; Agra . Road, Mathura 

• • • Raeponden~•· 

Counsel r or the Respondents I- Sri Amit Sthalakar, 
Sri K.P, Singh, Adv. 

O,A, 771/99 

Rakash Ku•ar Saxena aged about 46 yeara son of Sri HeS,l, ( 
Saxena, Resident of B-115 Opposite Mandir, New Agra, Agra, 
presently working as Divisional Accounts Officer Gr,I 
in the office of the. Executive Eng~naer, Conatruction, 
P.lJ.D. Agra. 

• , • Applicant, 
Counsel. for ,the applicant l Sl'i R.P. Singh, Adv. 

Ve rat,.1e 

1, Union of India through the Sacratary, Ministry of 
rinance New Delhi. 

2. Comptroller & Auditor General ot India, 
10- . aehadur Shah Zafar larg, New OelhJ. 

~. Deputy Accountant General, 11 ( A & EJ . ' 

U,P. Allahaba,t. 

4, Execut1va. Enginaar1ng conatructio DiviaiPn, 
P,\J.O, . Agr~. 

Counsel tor the respondentas-
• •• Raapondenta, 

Sri Allit Sthalakari Adv, 
Sri ~.P. Singh, Adv. 

, " 1 
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O,A. 821/99 

Shiv Prakaah aon or Sri Pyare "ohan, 
r/o 68/179 Aw•a Vikaa Colony• Badhpur 

.r.arrukhab•dt preaently paated •• Divia~anal 
Account• Otflce•· Grade 1, Provin~al Division, 
P.M.D. Kaqnauj. 

• • • • Applicant., 
• 

Counaelror the Applicant1-Sri s.Sriveatava, Adv. 

VerMJa 

• 

I 

1. Union ar India through c .. ptraller and Auditor General 
or India, 10· Ba .. adur Shan Zarar l'larg, New Delhi. 

2. oariyao Singh Nehra, Accountant General ( A & E) 
11 U.P. Allahabad. 

3. Oe~uty Accountanc General (WGrka) Office or 
Accountant General ( A & E) II U.P. Allahabad. 

4. Executive Engineer Provincial Division K•nnauj, 
Diatt. Kannauj. 

s. Hiranmai Chattarji Divisional Accounts Drticer, 
Gr-I Irrigation Division Fatehpur • 

• Q •• Respondents • 
• Counsel tor tha Reapondentas- Sri Aait Sthalekar, Adv. 

Sri K.P. Singh, Adv. 

(In open cuurt) 

(Bx Hon 1 ble "r· s. Davel ~amber (A) 

In this bunch of O.Aa., the applicants have 

filed applice~ion against the transfer orders issued 

~ostin~ them in various grades aa Senior Divisional 

Accounts Drf icar or Divisional Accountants ln 

three grades to div1aiona in the State. The applicants 

have prayed ror cancellation or transrar orders on 

vario~s 9round9. 

2. Sri R.P. Singh, Sri Siddharth Srivastava 

Sri Rakesh Ver•a Sri K.s. Rathore and Sri A.V. 

Srivastava appeared tor the aµ~licAnta and Sri A•lt 
Stnalekar for respondents No. 1 to 3 and Sri K.P. 

Singh tor rae~ondant No.4 appaerd. Their arguments 

~have b•en heard. l• had called tor certain record 

• 

• 

. . 
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tram the utf ice or Accountant General. That haa alaa 

"been taken into consideration. 

Uhile the O.Aa. were under consideration 

a Notification of Election Ce>111•iaaion data~ 12.7.99 
• 

vaa iaauad in which the Election CClll•iaaian had 
' ~ 

directed that theta would be a total ban on the 
• 

transaer or all officera/otficiala connacted w.th 

the aonduct of Elections. It nas also bean mentioned 

in this Notirication that the transf ar orders issued 

in respect of the above category of otf icars prior to 

the date of announcement but not implemented till 

date should not be given effect without obtaining 

spacif ic permission from Election Commission of 

India in this regard. The net effect of this Notif ica­

tion is that the transfers have been put on hold 

till the Election process is completed because the 

orficers concerned are officials concerned who are 

involved in ~he Election process aa Presiding Officers 
• 

and Polling Officers etc. 

4. Tne learned counsels for the res~ondenta have 

not shown any permission of the Election Commission 

h•nce avermants of the learned counsel for the 

applicants are that the aµplicants are still 

performing their duties on the poata which ware 

held pr•vioualy by them. 

5. we, therefore, direct that tha ordara 

of transfe r of tne applicants may not be implemented 

till election proce•a ia over. ln the meanwhile 
. 

the respondents shall consider repraeentationa of 

~ha applicants if made ui thin two weeks from the 

- - · · -we • •~• 
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data of this order and aha~l paaa a reaaoneu order 

on the representations with regard to their transrers 
• 

within a · period of four weeka from the aate of 

receipt of· repreaanta~iona. If the applicants 
-do not represent, they shall be deemed to have 

accepted their order for trans• ar and may be dealt 

with accordingly. With these directions the bunch 

of o.Aa. atanda disposed of. There shall be no 

order ae to coats. 

The original record or transfer which 

had been produced by the learned counsel for the 

respondents has been returned to learned counsel 

ror the respondents at the time this case was 
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